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Military Farmt

*i§9.  Shrl  GidwMii: Will  tiie 
Minister of Defence be pleased to state:

(a) the total area sown by the Military 
Farms during the rabi season of 1954;

(b) the total cost incurred on  thete 
farms during that season;  and

(c) the total value of the produce of 
these farms during that season ?

The D î|ty Minister of Defence 
(Sardar Majitlila): (a) 5002*64 Acres.

(b) Rs. 6,31,285-2-6.

(c) Rg. 16,66,212-7-10.

Shri Gidwaai: May I know what was 
grown and produced in these farms?

Sardar Maiithiat Berseem, oats, seu)i» 
Japim Rape, Field peas, wheat, barley, jowar, 
lucerne and cultivated and irrigated gras
ses.

$hri Gidwani: Have the Government 
any scheme to utilise the spare hours of the 
army personnel to conduct this work as is 
being done in some other countries?

Sardar Majitliias To begin  with, 
this question has been replied a number of 
timesinthedebatesraisedduringthe budget 
session, and secondly, I would submit that 
this question hardly arises out of this main 
question.

National Fundamental Education 
Centre

*151. Dr. Ram SubHag Singli: Will 
he Minister of Education be pleased to 
state:

(a) whether  Government  propose to 
establish a National Fundamental Education 
Centre at Delhi;

(b) if so, whether Government hav̂ 
approached the UNESCO for necessary 
technical assistance in this regard; and

(c) thetimebywhichit>willbe establish
ed ?

The Parliamentary Secretary to the 
Miaitter of Education (Dr. M* M. Das):
(a) Yes.

(b) Yes. ’

(c) The Centre is expected to come into 
existence during the current year.

Dr. Ram Subhag Singh: What are 
the aims and objects of this National Funda
mental Education Centre and in what way 
it this Centre going to contribute to the 
froiDOfion of basic education in this country ?

Dr. M. M. Dast The object of this 
Centre is to sex ve as a well-equipped national 
centre for the training of social education 
organisers and  teacheis and to  act As 
the spearhead  of  the  improvement 
of social education In the country.  It ̂ill 
train leaders and teachers for social education.

Singh: In replySubhag____ ___̂ ^
5 non. Deputy Minis-

Dr. Ram
to question No. 127 the r   ̂ ,
ter said that the Jananta Colleges are training 
the community leaders at present.  May I 
know whether these leaders are going to be 
different from the leaders to be trained by 
the  National  Fundamental  Education 
Centre ?

The Deputy Minister of Education 
(Dr.K.L.Shrimali): The name **Funda- 
mental  Education” has been  used  by 
UNESCO and we use a similar term̂ 
“social education*' in this country.  The 
main purpose is not only to help the people 
to understand the problems of illiterâ 
but also to raise the st̂ dards.  So, while 
training the leaders for social education, an 
attempt would also be made to help them> 
to learn the teachniques of raising the 
economic standards of people. This Centre, 
which is going to be established in Delhi,, 
will be the main Centre where research in 
the techniques of social education will be ca
rried on and social education organisers will 
be  trained, at. a higher level.

The Janata Colleges are expected to be 
spread over all over the country where com
munity leaders might come and train them
selves for the seivice of the Community. 
This Centre will train people at a  higher 
level.

Shrl  Gopala  Raot May  T  know 
whether this National Fundamental Edu
cation Centre is mainly of a research charac
ter or will it be only a training centre ?  I 
wuit also to know whether any amount is 
set apart for education by the Ministry of 
Education  of the Union Government and 
how the trainees are seleaed, and what 
sort of education will be given for the 
trainees ?

Mr. Speaker: He has combined four 
questions in one.

Shri Gopala Rao: I want to know 
whether this Centre is mainly for education 
of a research character and whether the 
Central Government have set apart any 
particular amount for this education.

Dr.  K.  L.  ShrimaJi: The  main
object,as has already been explained by the 
Parliamentary Secretaiy is to serve as a 
well-equipped national centre for the train
ing of social education organisers or teachers 
and to aa as the spearhead of the improve
ment of social education in the country. 
Naturally, an institution like this will also 
conduct research in the field: oT sociiV 
education.
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Mr. Speaker: Is any amount set aparr

for this ?

Dr. K. L. Shrimali: The project is 

likely to cost Rs. 2,2/».i68.  This includes 

Rs.  1,6,668 as recurring and  Rs. 67,500 

as non-recurring, for equipment, etc.

Central  Taxes

*152. Shri  Ibrahim: Will  the

Minister of Finance be pleased  to  state 
the  amounts  that  were  collected by the 

Central  Government  during  1954-55  in 

the State of Jammu  and  Kashmir by way 
of income tax, Central Fxcis'' Duties and 

other taxes due t<i the Central Government ?

The Minister of Revenue and Civil 
Ezenditure(Shri M.  C.Shah): Accord­

ing  to  the  provisional  figures  available, 

the  amounts  âllccted  bv  the 

Central  Government  during  i954-<5 

the state of Jammu and  Kashmir by way 
of incoiuc-tax  and  lixcise  duties  were 
Rs. io,S7,ooo/- aiui Rs. respect­

ively, There was no  collection  on  account 

of other taxes.

Historical Monuments in jammu and 

Kashmir

♦153.  Shri Bishvva Nath Roy: Will

the  Minister  of Education be  pleased 

to state  whether it is  a  faci  tha<̂  there is 

« proposal  for  enrrustin̂  some  places  of 

historic in'portance in Jammu and Kashmir 

to the carc o(  Archaeological  Department 
Of India ?

The Parliamentary Secretary to the 
Minister of Education (Dr. M. M. Das):
ês. Sir,

f:  Shri Bish âNath Roy: May 1 know
ĥe placcs  of historic importance there?

;’i  Dr. M. M. Das: Those places of his-

r̂ic impintance have not yet been selected, 

^he hon.  Member may  realise  that  there 

T̂c various legal and C('nstirntional formali- 

|ics which  have to be ône through before 

these  places  can  be  taken  over  by  our 

ĉhaeological Dep'irtment.

I  Shri S. C. Samanta: May  I  know

ĥcther this proposal came from tlie Jammu 

»nd Kashmir (j(wcrnmeni. and if ŝ>, what 
was the proposal ?'

I>r. M. M. Das: 'The Kashmir Cons-
|ituent  Assembly  passed  a  resolution  and 

instructed their (jovi-rnment, tlie Govem- 

ipent of Kashmir and  Jammu,  to inform 

fur Home Ministry that they have got no 

b̂jec'tion to accede to the Union Govern- 

jjent in respect of the item No. 67 

union List, that is, the item dealing wiih 

ĉn.ieological  monuments,  etc.

Shri Raghavaiah: As a result of the 
Jlcniseiic that is likely to be conducted and 

<8 a result of which there is likely u> be a 

partition ot the Jammu and Kashmir State.

may I know whether the Government  there 
is going to part with the historical monu­

ments falling  within  that  portion  of  the 

Jammu and Kashmir Stat̂* which is likely to 

go to the other side ?

Mr.  Speaker: Order,  order.  The

question is premaaire.

Backward Classes Commission

*154.  Shri K. P.  Sinha: Will  the

Minister of Home Affairs be  pleased  to 
refer to the rc'ply <̂iven t(̂ Starred Question 

No. 2571 on the 26th .April,f 1955 and stater

(a) whether  Government  have  since 

considered  the  report  of  the  Hackv̂ ard 

Classes  Commission;  and

(b) if so. thr decisions taken thereon?

The  Deputy  Minister  of  Home 
Affairs (Shri Daiar): fa) and  (b).  The

Report is under cxaminaiion.

Shri K. P. Sinha: What  is the time
expected  to  be  taken  for  conîideration of 

this  report  by  Government  ?

Shri Datar: It will take  some months.

Shri Jangde: May  I  know  whether 

the  report  of  the  Backward ̂  Classes 

Commission be placcd on  the Table of the 

House?

The  Minister  of  Home  Affair* 
(Pandit G. B. Pant): Yes.

Shri  Satyendra  Narayan  Sinha:
May  I  know  whether  it  is  proposed  to 

send  copies  of  the  report  to  the  State 

Governments  with a view to  enable them 

to  include  their proposals  in  this “ê ard 

under the Second Five Year Plan?

Pandit  G. B.  Pant: I'he  report
will be sent  to  the State  Governments as 

soon as it becomes available. It  is at preseni 

in the Press.
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Army  Officers  .

♦115. Shri  Bhagwat  fha  Azad:
Will  the  Minister  of Defence be  pleas­

ed  to state:

(a)  whether  it  is  a  fact  that  Gov 

ernment  have  dccided  to  grant quaw- 

subsuntive  ranks  of  captains  and 

majors  to  certain  orticcrs  in  liie 

Army;




